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391/ Country

gariorg R oiar @ f6 g gfq & affaq fesmes S AI-ENABLED HUMANOID ROBOTIC

ASSISTANT ¥ dsfyq B, &1 dsfieeor, 99 14-02 § 1.Vignan's Foundation for Science,
Technology & Research (Deemed to be University) 2. Dr. MD. FAIYAZ AHMED 3.Dr. P.

RAJESH 4.MARTHA SURYA TEJA 5.BISA SAITEJASWINI RAO 6.P. HIMA BINDU & s #
IUgh de o arde # # o w2

Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 14-02 in respect of the application of such
desigh to AI-ENABLED HUMANOID ROBOTIC ASSISTANT in the name of 1.Vignan's
Foundation for Science, Technology & Research (Deemed to be University) 2. Dr. MD.
FAIYAZ AHMED 3.Dr. P. RAJESH 4.MARTHA SURYA TEJA 5.BISA SAITEJASWINI RAO
6.P. HIMA BINDU.

fesga afefem, 2000 der fesme fraw, 2001 & FediA JEgH & AFHET H|

In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.

S B 010010006
Date of Issue .

Controller General of Patents, Designs and Trade Marks
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fae, sfafas v fam & Peest & arefiq, ofa auf $i srfaRe eaf & forg fovar S g & T ust &t Suah faftres erfarfal srerar faker &
TSTehoT Ut &<t & I T8l 8Y Tehalt 21

The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal
proceedings or for obtaining registration abroad.




